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Munni Lal S§/o Ea;ﬁ
B/o Village J ahbaunfa-m P.O. Mataundh,
and Di stri ct Banda.

¥ x :
- |
Union of India, through General Manager, & :
Central Kailway, Bombay. | E -,
K ESPOND ENT r"‘"u
By Advocate Sri A.V. Srivastava
Ow D ER —
» Hon'ble Dr, H.Ke e
Thi s misc.application has been moved i
on behalf of the respondent to seek correction in '
) LY

the typographical mistakes which were committed in

typing the namegof the applicant=-Munni Lal as
Murari Lal and counsel for the respondents
sri A.V. Srivastava as A.V. Shukla. We rlfiave
seen the original record. The mistake in
typing the némesof the applicant Munni Lal '
as Murari Lal and Sri A.V.Srivastava as |
A.V. Shukla,is apparent. Let, the necessary

correction in the original judgment be made

and in the first page soon after the O.A.no.

and the names of the Members of the Bench

cessesPg.2/-
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